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Aggrieved Pensioney

1974. SHRIMATI RENUKA CHOW.-
DHURY: Will the PRIME MINISTER
be pleased to state:

(a) whether the  pensioners are
aggrieved in not getting 3 fair deal
from the 4tnh Pay Commigsion;

(b) whether Government haye re-
céived representationg from indivi-

ciations in this regard;

(¢) whether Government propose
to give some relief to old pensioners
who are gettmg too meagre an
amount to meet their med1ca] expen-
ses, and

(d) if s0, what are the details of
steps being taken or proposed to be
taken to give relief to these pen-
sioners who retired at least ten years
ago and <are drawing very meagre
amount as pension?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUB-
LIC GRIEVANCES AN PENSIONS
(SHRI BIREN SINGH ENGTI): (a)
to (d) The recommendationg of the
Fourth Central Pay Commission on
pension are under consideration., In
the meantime Government has de-
cided to raise the minimum pension
and minimum family pension to
Rs. 375 against Rs, 300 recomrhended
by the Pay Commission with effect
from 1-1-1986.

Sale of spurious TV sets in the
e : country
1975. SHRI THANGABAALU: Wi

the PRIME MININSTER be pleased
to state:

(a) whether Government gre aware
of the sale of spurious TV sets of
popular and well-known brands in
the country; and
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